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( TO BE PUBLISHED IN THE GAZETTE OF INDIA EXTRAORDINARY

PART II SECTION 3, SUB-SECTION (ii) )

 

GOVERNMENT OF INDIA

MINISTRY OF COMMERCE

 

NOTIFICATION NO. 37(RE-98)/97-02

NEW DELHI : DATED 23rd December, 1998

 

 

S.O. (E) – In exercise of the powers conferred by section 5 of the Foreign Trade (Development and Regulation ) Act,
1992 (No. 22 of 1992) read with paragraphs 1.3 and 4.1 of Export and Import Policy, 1997-2002 the Central
Government hereby makes the following amendments in Export And Import Policy, 1997-2002 (incorporating
amendment made upto 13.4.1998) and ITC(HS) Classifications of Export and Import Items 1997-2002, published on
31st March, 1997 and as amended from time to time.

 

 

1. In Export and Import Policy, Paragraph 15.1, under Part I of

Chapter 15 of Negative List of Imports, Sl.No. 4 shall be substituted as under:-
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Sl.
No

Description of items Nature of restriction

"4. All kinds of waste, parings and and
scrap of plastics

 

 

Not permitted to be imported

except for Export Processing Zones
(EPZs)."

 

 

 

2. In ITC(HS) Classifications of Export and Import Items in respect of following Exim Code Nos. the columns 3 and 4
shall be amended to read as under:-

 

EXIM
Code

Item Description Policy Condition relating
to the policy

Import
under
SIL/
Public
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Notice

391510
00

Of polymers of
ethylene

Prohibited

except for EPZs

Not permitted to be
imported except for
EPZs. Import for
EPZs shall be
permitted in
accordance with a
Public Notice
issued in this behalf.

391520
00

Of polymers of
styrene

Prohibited except for
EPZs

Not permitted to be
imported except for
EPZs. Import for
EPZs shall be
permitted in
accordance with a
Public Notice
issued in this behalf.

391530
00

Of polymers of
vinyl chloride

Prohibited except for
EPZs

Not permitted to be
imported except for
EPZs. Import for
EPZs shall be
permitted in
accordance with a
Public Notice
issued in this behalf.

391590 Waste and Prohibited except for Not permitted to be

http://pdfcrowd.com/html-to-pdf-api/?ref=pdf
http://pdfcrowd.com/customize/
http://pdfcrowd.com


pdfcrowd.comPRO version Are you a developer? Try out the HTML to PDF API

01 scrap of
phenoplast

EPZs imported except for
EPZs. Import for
EPZs shall be
permitted in
accordance with a
Public Notice
issued in this behalf.

391590
02

Waste and
scrap of
aminoplast

Prohibited except for
EPZs

Not permitted to be
imported except for
EPZs. Import for
EPZs shall be
permitted in
accordance with a
Public Notice
issued in this behalf.

391590
03.10

Polyethylene
terephthalate
(PET) bottle
waste/ scrap

Prohibited except for
EPZs

Not permitted to be
imported except for
EPZs. Import for
EPZs shall be
permitted in
accordance with a
Public Notice
issued in this behalf.

391590
03.20

Waste, parings
and scrap of
other plastics

Prohibited except for
EPZs

Not permitted to be
imported except for
EPZs. Import for
EPZs shall be
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permitted in
accordance with a
Public Notice
issued in this behalf.

391590
04

Waste & scrap
of polymides

Prohibited except for
EPZs

Not permitted to be
imported except for
EPZs. Import for
EPZs shall be
permitted in
accordance with a
Public Notice
issued in this behalf.

391590 05 Waste & scrap of
polyurethanes

Prohibited except
for EPZs

Not permitted to be
imported except for
EPZs. Import for
EPZs shall be
permitted in
accordance with a
Public Notice
issued in this
behalf.

391590 06 Waste & scrap of
epoxide resins

Prohibited except
for EPZs

Not permitted to be
imported except for
EPZs. Import for
EPZs shall be
permitted in
accordance with a
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Public Notice
issued in this
behalf.

391590 07 Waste and scrap of
polypropylene

Prohibited except
for EPZs

Not permitted to be
imported except for
EPZs. Import for
EPZs shall be
permitted in
accordance with a
Public Notice
issued in this
behalf.

 

391590 08 Vinyl chloride & acetate
copolymers waste &
scrap

Prohibited except
for EPZs

Not permitted to be
imported except for
EPZs. Import for
EPZs shall be
permitted in
accordance with a
Public Notice
issued in this
behalf.

 

391590 11 Waste and scrap of
acrylicpolymers,
methacrylic copolymers
in other forms

Prohibited except
for EPZs

Not permitted to be
imported except for
EPZs. Import for
EPZs shall be
permitted in
accordance with a
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Public Notice
issued in this
behalf.

391590 12 Waste and scrap of
regenerated cellulose

Prohibited except
for EPZs

Not permitted to be
imported except for
EPZs. Import for
EPZs shall be
permitted in
accordance with a
Public Notice
issued in this
behalf.

391590 13 Cellulose plastic waste
(e.g. cellulose nitrate
film scrap) non
plasticized

Prohibited except
for EPZs

Not permitted to be
imported except for
EPZs. Import for
EPZs shall be
permitted in
accordance with a
Public Notice
issued in this
behalf.

 

391590 14 Cellulose plastic waste
(e.g cellulose nitrate
film scrap plasticized)

Prohibited except
for EPZs

Not permitted to be
imported except for
EPZs. Import for
EPZs shall be
permitted in
accordance with a
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Public Notice
issued in this
behalf.

391590 15 Cellulose plastic film
scrap (e.g. cellulose
acetic film scrap) non-
plasticized

Prohibited except
for EPZs

Not permitted to be
imported except for
EPZs. Import for
EPZs shall be
permitted in
accordance with a
Public Notice
issued in this
behalf.

 

391590 16 Cellulose plastic waste
(cellulose acetate film
scrap) plasticized

Prohibited except
for EPZs

Not permitted to be
imported except for
EPZs. Import for
EPZs shall be
permitted in
accordance with a
Public Notice
issued in this
behalf.

 

391590 17 Waste and scrap of
polyvinyl acetate

Prohibited except
for EPZs

Not permitted to be
imported except for
EPZs. Import for
EPZs shall be
permitted in
accordance with a
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Public Notice
issued in this
behalf.

391590 19 Waste and scrap of
other polymerisation &
copolymerization
products in other forms

Prohibited except
for EPZs

Not permitted to be
imported except for
EPZs. Import for
EPZs shall be
permitted in
accordance with a
Public Notice
issued in this
behalf.

 

 

 

 

This issues in public interest.

 

 

Sd:

( N.L. LAKHANPAL )

DIRECTOR GENERAL OF FOREIGN TRADE
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AND EX-OFFICIO ADDL. SECRETARY TO THE GOVT. OF INDIA

 

 

( N.P.S. MONGA)

JT. DIRECTOR GENERAL OF FOREIGN TRADE

 

 

 

 

 

(Issued from File No. IPC/4/5(451)/ 92-97 Vol.I)
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